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ITEM NO:78
FOR APPLICANTS(S) Adv. : Mr. J. R. Das

FOR RESPONDENTS(S) Adv.: None

r Order of The TribunalNotes of The Registry:

Heard Id. counsel for the petitioner.

2. Ld. counsel for the petitioner alleged that he has already elaborated 
with detailed calculation of the interest, however, no orders have been 
passed thereof.

3. Since a speaking order dated 12.12.2020 has been issued, pertaining |
to the directions of the Tribunal where the respondents had elaborated ; 
the claim of the petitioner, contempt proceedings are dropped. Notices j 
issued, if any, are discharged. I

4. Alleged contemners to issue order on the detailed elaborate j!
calculation of interest as submitted by the petitioner, within 4 weeks j 
from the date of receipt of copy of this order. i

5. As prayed for, plain copy of this order be handed to the Id. counsel i
for the petitioner. !
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